
FORM- G
FOR EXPRESSION OF INTEREST FOR
LIMITED OPERATING IN EDIBLE OIL REFINERY UNITAT MUKTSAR

(Under Regulation 364(1) of the insolvency ancl Ba.kruptcy Board of India (lnsolvency
lations, 2016\

INVITATION
M/S EI(AM AGRO PRIVATE

IBBI
Registered Address: Unit No.

Resolutionl'.f,#i
l.^gl, No. IBBI / I pA-OCr 1 / rp- pO O s2 4 / 20 tZ -2g )e, l,A-2O4, Second Floor, Elante Offices, plot No. l.{Esx-{,ffiK,

Industrial Area phase- 1, Chandigarh_ 160002
Registered Email id: ipservice@embeegroup.in

For M/s Ekam Agro private Limited
Date: 2O-O4-2O24
Place: Chandigarh

RELEVANT PENUTEIANE

I:-: 9f the corpo.ate d"btoiaio,lg *ith
PAN/ CIN/ LLp No.

EKAM AGRO PRIVATE 

'IMITEDCIN:( U0 1400p820 1 2pTC036864)

Address of the registered oflrce Kalra's Complex, .latatiUaa RoaO,
Muktsar, Punjab, India, 152026

URL of website

Detaiis of
assets are located

Iyluktsar (Punjab)

Installed capac 150 Tonnes per Day o@

Quantity ana
services sold in last hnancial vear

Unit is t yingCfosed

Number of employeesT workmen Not Available

Further details
financial statements (with -schedules) 

of twoyears, lists of creditors are available at URL: ekamagrocirp@gmai1. com

Details can be sougfrt -Uy- senairrg
request to Resolution professional at:

Eligibility for resffi
s-ection 25(2)(h) of the Codi is available at

el:amagrocirp@gmai1. com

Details can be sougEt -by- senai.rg
request to Resolution professional at:

Last date for 20-o5-2024
Date of issue of provision@
resolution applicants

Last date fo. s
provisional list

04-o6-2024

Date of issue of
resolution applicants

14-O6-2024

Date of issue
evaluation matrix and request for resolution
plans to prospective resolution applicants

75-O6-2024

Last date ior su s 15-07-2024
Process emaii id to sm
Interest

e kamaerocirr(Aem ail. c om


